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Senior officers of the rank of Asst. Collectors 
of Customs have been posted to look after 
aali·smuggling work exclusively. Aloog the 
Indo-Nepal bOlder, a number of mobile 
parties under the supervisory control of Asst. 

Collecton have been set up. 

One company of C. R. P. has also been 
deployed on the Indo-Nepal border for 
ulisting the Customs Officers in anti-smugsl-
ing measures. ~  measures are kept 
constantly under review. 

As Q result of the anti-slDualing ~  

taken, the value of the smuggled loods seized 
in Aasam, Tripura, Manipur, NEFA and 
alona the Indo-Nepal border showed a 
marked increase in 1969 as compared to 1968 
as indicated below ;-

Aroa Year Value of loods 
seized 

Rs. In lakbs 

Indo-Nepal 1968 24.71 

Border. 1969 47.95 

Assam. Mllnipur, 1968 6.20 

Tripura. 1969 10.00 

Income Tax due from Film Stars 

~  SHRl BABURAO PATEL: Wlil 
the  Minister of FINANCE be pleased to 
state; 

(a) the amount of Income tax arrears as 
on the 30th June, ~ of the following film 
personalities; Sarvashri K. M. Mody. Kishore 
Kumar Ganp-uly, Ashok Kumar Ganguly, 
A. R. Kardar, Mahomed Mumtaj Ali, Shirai 
Ali Hakim. Dilip Kumar alias Yusul Khan, 
Nasir Khan, Sarwar Khan and s!eps taken 
against each for recovery of the tall ; 

(b) whether it is a fact that between 
Tolaram JaJau. his brothers, relatives and 
Fllmslan (PI Ltd. tbe tax arrean exceed over 
Rs. tour crores as un the 30tb January, 1970 
and If 10, the exact amounts due in case of 
each assessee witb ateps taken to recover In 
each case ; and if not, the reasons tberefor; 

and 

(c) the reason. how aDd why 10 much 
taxes are allowed 10 accumulate in .pite of 
the provision in law to collect advaDccolax 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 

rh. ~  01 FDre/,,, Trode (CIf) 
SETHI) : (a) to (c). ~ requisite informa-
tion Is not readily available. It is being 
collected and will be laid nn the Table of the 
House as early as possible. 

12.29 brs. 

CALLING ATTENTION TO MATTER OF 

URGENT PUBLIC IMPORTANCE 

Rpported SlatemeDt or tbe Minister 01 

ForciiD Trade 

SHRIMATI TARKESHWARI SINHA 
(Barh) :  I call the attentioo of the  Minister 
of Foreign Trade to the following maUer 
of urBent public importance and request that 
he may make a state'llent tbereon : 

"ReporlC'J statement of the Minister 
that Jndia was wlllinS 10 resume trade 
with China." 

THE MINISTER OF FOREIGN 
TRADE (SHRI B. R. BHAGAT): Mr. 
Speaker. Sir, on my retuID from HODI Kona 
and Japan I addrened a Press Conferenco 
reaardlol my discussions with tbe local 
aUlhorities. I desc:ribed the possibility of 
the State Trading Corporation KUlna up a 
Joint CompaDY ill participation wltb IOCII 
Hong Konll businessmen in order to Increase 
our present negligible exports to thl. rlcb 
market which imported over 2 thousand 
million dollars laat year. 

2. In the course of questlODs, a  , pecillc 
query was put 10 me as to whether this Joint 
Company mi.ht export not on!y 10 Honl 
Kong but to third markets. I leplied tbat 
as Honl Konl was an important entrepot 
trade centre. tbe "roposed company 
would naturally try to develop exports 10 
third countries also. I wal then asked 
whether India might export to China . hrough 
HODI Kona I stated that there was no ques-
tion of tradina indirectly or clandestinely 
with China through Hong Kong. We would 
prefer to trade directly and openly. My 
remark was thus made iD answer to a limited 
and speci5c query. 

SHRI PILOO MODY IGodhra); Is this 
a Call Attent;"n _" persona! explanation, 
Sir? 

SHRIMATI TARKESHWARI SINHA: 
The bOD. Minister has Jaid tbat tbe pOjisi. 
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biJity of the STC setting up 8 Joint Com-
pany in participation with local Hong Kong 
businessmen is there That be has admitted. 
But, Sir, about mentioning regarding the 
tblrd party, he wa, very very quiet about 
that and he was not at all specific about 
what be meant by third party. Now, Sir, is it 
not a fact-and ~ d  knows it-that 
Hong Kong does have a very vast amount 
of substantial trade with China 7 The hon. 
Minister has said that there is no question of 
indirect or clandestine d n~ witb CbiDa. 
Now, may I know, if that proposal of the 
JOiDt Company has yet materialised, aDd if 
so, does it mean that that JOiDt Company 
will be under ban to trade witb Cilloa 7 
Because, the HODg KODg companies 110 have 
a substantial trade, import aDd elport trade, 
with Cbina. The hon. MiDister says that 
there is no question of clandestine trading 
or indirect trading with China. That means, 
are you gOIng to prohibit that Joint Com-
pany, if tbey want to have any tradinl! 
relations with ChiDa? That is my questioD 
No. 1. 

My questioD No. 2 is this, The hOD. 
Minister made tbe remark that be would 
prefer to trade directly and openly with 
Cbina. Tbe hOD. Minister was talking as B 
ForelgD Trade MiDister. Probably Mr. 
Mishra, the Charge-d.-AfflAir.. of India iD 
China was perhaps ~  preseDt in that 
Press Conferencc. J talk subject to correction. 
He has been in Delhi and he has been dis-
cusling with various Ministries about the 
possibilities as to what are tbe prospectives 
of trade of ChiDa v,,.,,s IDdia. 
Now, in that situatioD, a remark has 

come from the hon. Minister that he would 
prefer to trade dirc;:tly and openly, Does it 
mean that any initiative haa been taken by 
India so far or whether Mr. Miabra was 
asked to report on that particular pros-
pective and whether Mr. Mishra has ~n
veyed to the Government of IDdia about tbe 
poasibillty of resuming trade with ChiDa? 
If so, I want to know whether the initiative 
came from India or wbether any hint was 
given by China about resumina of the trade 
relations bet weeD India aDd China 7 ADd, 
Sir, if any initiative was taken by India, does 
It mean tbat the attitUde of the Government 
of India to Chilla which i. a hoatllc country 
bal underaon" 8 chan., 7 

And, last, Sir, does the hOD. MiDister 
!'Calise that he has made this question 
look as if it was a very casual remark? 
This 18 not a caaual remark at all. This 
is not a casual question at all. There is a 
backllrouod of the relationship between China 
and India. There is also a talk of some dia-
logue being opened by China to IDdia. We 
db not know anything about it. We and the 
country 8re completely kept in the dark u 
to any such dialogue which is likely to be 
opeDed between the Government of IDdia 
aDd China, because, Sir, from Cbina, the 
respODse has been totally nil so far. The 
Government of India has been saying that 
they would like to resume the dialoguc, 
but China bas not responded to that 
at all. 

Now, in view of this situation, Sir, does 
the hon. Minister realise that such remarks 
cause lot of misllndcr,tandiug in the country 
itself and in the world, because the hOD. 
Minister is not ~ d to iDdulae iD casual 
remarks in Press Conference, wbile comiDg 
from Japan 7 

Another .ignificBnt factor is this. The 
hOD. Minister was coming back from Japan. 
We do not know what kind of talk he had; 
with whom he had a talk. Did he talk with 
aoybody who had any trade relations with 
China about this malter 7 How did he make 
this remark after coming from Japan, iD 
terms of the prospective that third party 
tradiDS will be allowed to HODIL KODg Joint 
venture and may J kDow whether Ibis trade 
relationship will be the normal trade relatioD-
shtp which the top big busiDCBS peoplo 
maintain with various types of people, in-
cludiDS China 7 

SHRI B. R. BHAGAT: The question of 
my calual remark does not arise. It was a 
very carefully worded remark and It was iD 
order to clear the ptlsition and DOt to create 
any misuDderstanding. As I said, HOD8 KOD8 
is a small place but its total trade Is a1mOlt 
equal to tbat of India. It hu a very larae 
trade lind obviously Hong Kong caoDOt 00II-
sume all the trade. It goes to other 
countria. 

SHRIMATI TARKESHWARI SINHA: 
You will kiDdly coDfiDe younelf to the qUe&-
tiona that I ba\'e .. 011. 
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SHRI B. R. BHAGAT: I do not like sumbit to you. Sir, that you bave to protect 
you to interrupt me. the interests of tho Members of this Houso 1 

SHRIMATI TARKESHWARI SINHA: 
I bave 'pccifioally asked about China. 

SHRI B. R. BHAGAT: I was not 
deallol witb our relations with Cblna. I was 
dealina with the possibility of our exports to 
Hong Konl· Hong Kong trade. as J said. 
Is almost as larae as that of India both in 
retard to Imports as well as exports. 

Obviously, the trade is not for consump-
tion in Hons KonB market. Also the trade 
is worldwide also to the other ~  The 
questions alked 01 me were: wbether this 
will trade witb tbe third country. I say 
"YOl, it is bound to trade with the third 
country." The other question was that the 
tbird country may be China. My reply to 
tbie question was definite that this Govern· 
ment ",ill not trade indirectly. There is also 
a clandestine trade through HOOB Kong with 
CbiD&. The goods of many countries pass to 
Cbina. I made it absolutely clear that there 
will not be aoy indirect or clandestine trade 
witb Cblna. If there will be trade at any 
time emersinll, it will be a direct trade. I 
1lIIde tbat position absolutely clear. And it 
was a very carefully worded remark and not 
a CBlUaJ remark tbat I made. 

SHIUMATI TART<ESHWARI SINHA: 
Sir, I rise on a pornt of ord!r. My other 
part of tbe queation was that Shri Mishra 
W81 here for lwo days. And h. musl bave 
discussed Ibis mailer with tb. various ;,; inil-
triel. And afle. Ihal, the press conference 
bad been bold. I understand tbat the Foreign 
Trade Secretary haa communicated to the 
_paper people not to publish this refer-
CllCO about China in the papers. In view of 
thai, tbe bon. Minister is completely silent 
about it.' Let bim come out as to whelher 
BIIY talk wa held between Shri Misbra and 
tile MinIster of FOroillO Trade. 

SHlU B. R. BHAGA T: That ~ no 
r"_ to tbe question tbat the bon. lady 
Member baa uked. It ts 8 routine vllk of 
sari Miabra to this country. Normally 
d1plODlBta over a period come back and hold 
aJIIIUltatloaa. I do Dot know anythinl more 
Unatlt. 

SHRlMATI TARK.BSHWAlU SINHA: 
~ J rile 011 a point of orMr. Ma, I 

I had asked a specific question. 

MR. SPEAKER: He hal clearly ans-
wered that question. 

SHRIMATI TARKE!>HWARI SINHA : 
J would seck your pretcclion. II' you say 
that it is not my rrght then I would sit down. 
I would submit thai it is my dlhl to put a 
specific queslion. He can say no or yoe. 

MR. SPEAKER: He said ·no'. He says 
Ihat it is his routine visit. How can this be 
a point of order 1 

Now. Shri Rsngu. 

SHRI NAMBIAR (Tirucbirappa\ll): Let 
me also have an opportunily to speak when 
there is t.me. 

SHRI RANGA (Srikakulam) : There were 
1\\ a aSp<'cls of the qu:stion which have 001 
been answered. You thought thlt he had 
answered. He did nol say '11(>' In Ihe Hrst 
part of the question which related to the talks 
Ihat Shri Mi.hra is havin, in reprd to thil 
particular m8lter. He did not allO liWl ... y 
reply in regdrd to what happened in hi. talb 
with the Jallanese authorities and whether it 
h.d any hearing at all wilh this particular 
matter. Thes" ure the two ~ nd n  poiDta 
still outstanding to be answered by bim from 
the question pul by Shrimatl TarkOlhwari 

Sinba. 

Now, let mo come to my own queation. 
Here are these two newspapers-ono il tbe 

lnd/all /·xp",.· Their veraion is different 
from the Timts OJ 'tldlu's version. ~ 
twu differs from the venion aiven by my 
han. friend. The India" Expr ... lays-He 
pull tbese words io tbe monlb or bls 
Minister: 

"We profer to bave direct trldina with 
China. But, al the moment, China IIu 
shown no 10,-1." 

It meaDS Ihat they have been u:pec:t/nl 
interest from China. China hal (ailed to do 
10 and Ihere mUll have been lOme approacbol 
made 10 China and to those apprOlCbn, DO 
80_ ha been liven. No eadef.ctory ..... 
wer hu been aiven. 

If 10, since "ban hIM lbey begun to 
mako BIIY IIIPrOKt.. and &bIouIh whom, 
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through the Embassy or the leFation tben: or 
tbroush some third party somewhere else 1 
And what ~  bren the rnulls theleof 1 

In The Times of Indio, we find the re-
port as follows: 

"Talking to n ~ n  he said that 
tbere was no need to trade clandestinely 
with China through Hong Konl!. India 
was prepared to openly trade with th_t 
country if China agrees." 

So, India was prepared to openly trade, 
but China ~  not agreed so far. If we had 
appwached China, "hen was that done, and 
throush .. hom 7 Why did "'" approach 
China In repard to this trade, when the 
country bas been assured not once but re-
peatedly that Chinn is tbe enemy country so 
far as we are conrtrned? China  has invaded 
our country, insulted us, spat on our face, 
kicked at us, went back again and threw 
whatever she has cared to throwaway in our 
face, and she is still in occupation of a scod 
portion of our sacred land. Under these cir-
cumstances, why is It that the Government of 
India have changed their attitude and decided 
to resile from tbeir earlier position and to 
trade with China? When did they make 
Ibete approaches to China and through whom, 
tbroullh what cbannels, and why had they done 
ao 7 Till today, un Iii this information came 
to us, ~ country has been kept in the dark 
about this matter. Possibly, the Government 
bas kept my hon. friend also In the dark ex-
cept for this that Hong Kong, one of tbe 
peat trading centres in goode 8& weIl as in 
sin in the ",orld ~ been carry ins on this 
hUlinrss witb China on behalf of England. 
Enlland recoanised Communi,t Cbina, wbile 
all other countries were not rec:otIDlsinl it? 
Why did Bolland do so? Enlland did so be-
cause Ensland was interested in the trade and 
in !be profit. and in the sin of HODI KOOI ; 
and we wanted to become partners with Hong 
Kong and its traders, whether they call tbem-
selves Indians or not, and, therefore, 
Government have now said 'We are prepared 
to float a company in co-operation with those 
bUlinea,men there who are calling themselves 
Indians, and want to trade with a third 
country. What is that third country? What 
else is that country except China? We hive 
berr havins dlnct trade relations witb Japan; 

there is a cultural and trade pact with it ; 
we have similar !lade relatillns with Philip-
pines, Indonesia, Australia and New Zealand 
and with ali tbose countries In that area. in-
cludins with Malaysia. So, wbat is that third 
country? What else is it except China 7 
If that is 80, if tbey wish to deai witb 
China. as he says. directly, openly and 
honestly, then let them be honest with the 
country; let them be opened-hearted with the 
country, set the sanction fro'l1 the country 
for this unholy and deceitful change in their 
policy and altitude and posture towards 
China, so that Ihey can thereafter proceed 
with it. But why should the hon. Minister 
make tbis kind of statement there and after-
wards try to get out of the trouble by placing 
before us this colourless statement? I am 
not prepared to accuse him of saying any-
tbing untruthful. He has not said the truth 
itself. There is something mOre than what he 
bas said and that is the truth. What is that 
something 'I Let him be honest and let him 
be frBnk with us. If he does not know, let 
him pass the buck to the Prime Minister and 
then say 'I do not know what has been hap-
pening; I am only a businessman and 1 
went Ihere to trade with all those people 
also; if what tbey are doing is a sinful busi-
ness, since you have asked me to carryon 
this sinful business as a Minisler, 1 have 
oniy dealt with iI, but when I was warned 
about what 1 was doins by my secretary and 
other people, I have tried to set out of tbi. 
big statement. 

SHRI B. R. BHAGAT' What is tbe 
question? 

SHRI NAMBIAR: He wants a confes-
sion Italement. 

SHRI RANGA: He can consult my 
hon. friend becAUse he seems to be his 
alter ego. 

SHRI B R. BHAOAT: The only ques-
tion wbich J can answer is whether there is 
any other source to trade witb ChIna. I said 
thaI the,e was no olber. The relations with 
China, the overall policy etc. have been very 
clearly Plated by the Prime Minister often in 
this House and also by the External Affairs 
Miniltcr. Tbere is no change in it and tbere 
is no question of any char>ae in it. 
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"s for the question witb whom I bad 
talked for trade, I am not a businessman, 
although I have the honour to be in cbarle of 
the trade relations of thil couotry with tbe 
outside world ---that  is an bonour liven to 
me. Hong Kong is an important market. 
There is a trade Council there which con-
ducts the foreign trade relations of Hong 
Kong with ~ outside world. I invited a 
delegation. When I talk or businessmen, it is 
not n ~n of Indian origin-they are a 
very small percentage of the population ; it is 
the Hoog Kong businessmen who are resi-
dent there. It is in that conneclion tbe lalb 
went on. 

As to Japan, in Japa'! I had talks of our 
bilateral trade relatinns with Japan, not 
our trade relations with any other country. 

SHRI RANOA: He had not answered 
the other question-about the earlier talks 
with China in regard to this matter. 

SHRI B. R. BHAOA T: J said no. If 
he asks a direct question, I am prerared to 
answer. When J said we have no offer of 
trade with China, Ihat applies to today, yes-
terday and the day before 

SHRI RANGA : Did we make any offer 
10 China? 

SHRI B R. BHAGAT: J said no. 

SHRI DATTATRAYA KUNTE 
(Kolaba) : From the slatemenl made by the 
Minister as well as from press reports. it is 
clear that it is a change in policy, because 
tbe Minister wants to say that we would 
prefer to trade directly and openly. Tbls 
beiDg a change in policy. J would like to 
know wherher the MiDisler ~  tbis 
interview is waving the flag of ~nd  to 
tbe Government of mainland Chiaa, but 
only 8greeing to and acquiescing in the 
occupation of thousands of square miles of 
Indian territory but accePtioll tbat It 
rightfully belongs (0 China. It 80, wby bas 
it been done in breach of a solemn pledge 
taken by thia Hou.e and the country 1 Is it 
forg -tten tha t this House under the leader-
Ihlp of the late Prime Minister, Jawaharlal 
Nehru, h lrt with near unanimity expressed 
qui!e a c:'ntrarv sentiment and pledgecl 
Itself to liberate the oceapicd Indian territory 
from Chinese aggressioo, and these 
sentiments were echoed and reciprocatecl by 

Trade (CAl 
the nation as a whole? What Is the 
inducement for such a volle Iou? Does the 
Minister hope to earn a lot of foreign 
exchange through Ihls? Will he give the 
figures of trade for the period immediatelly 
before the trade was ~d  Does the 
Minister want to barter away the honour or 
tbis ancient land for a mess of potlap ? 
Does the Minister know that the mainland 
Chinese Oovernment bave Introduced a 
foreign trade currency of their own tbe 
acquisition of which is a mUlt, and that 
the said currency not being quoted on any 
international exchange, Its value could be 
varied at the sweet will of that 
Oovernment ? 

SHRI B. R. BHAOAT: Thore II 
absolutely no question of aoy cbanae in 
policy. If there been a change in policy, I 
would not have gone to a pieSI conference 
to announce it ; I would have come to tbis 
House and made a slatement when 10 
session. 

Actually, there was no question or 
reference to China. Wben a question wu 
alke<l about another matter, about tbl. 
company, this came up. J can assure tho 
Hous. there is no question of any cbaoae in 
policy. 

As for the pled,e laken by the House 
and the country, I was also a member then 
and aloog with others, we are a party to 
t hat We all Itllnd by that. 

The policy with rellard to China baa 
been clearly stated; whether it Is trade or 
any other matter, it i. related to the overall 
improvement in the political relatlonl with 
Cbina. Anything can follow only if tbe 
over-all relation improves. Therefore, tbere 
is no step today. nor haa there been in tbe 
past, and the:'e is no change in the policy. 

Apin, I would say that, wben the bon. 
Member says that we prefer to trade directl, 
and openly, It is our policy not only witb 
China; we afC not in favour of clandestlno, 
indirect or Iwitch trade. In all our aar. 
meots we have bsnned it. 

What I said was jUlt a statement of 
policy in our trading relations with any 
country in tbe world, ani there is no 
que;!ion of any Dew I'olicy nr any new 
emphuia of policy to draw any luch 
concJu,IOD. 
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The trade with ChinG in 1959 or 1960 was 
not very substantial. For examples, imports 
from China in 1960 were about Rs. 3 crores, 
and exports to China in 1960 were about 
ila. S crares. But, since then, Chinese trade 
with the world has grown. The hon. Member 
Is right in saying that they are quoting their 
own currency. and doing all their trade on a 
Glsh and carrybasls. I would only say that 
China, since then, has come out as an 
Important factor in the world markct. 

SHRI M. N. RfDDY (Nizamabad): 
The hon. Minister has been very vague and 
equivocal in his answers to the questions 
put by the first two hon. Members. I WOUld, 
tbereCore. ,equest him to note down my 
specific points and reply to them. 

He said that Hong Kong was an impor. 
tant trade centre, and thut the proposed 
company would naturally try to develop 
ellport to third countries also. I would 
request hIm to speCifically identify the 
probable third countrieo in the area, 
Inasmuch as we ~ trade relations and 
standing ~  with almost all the 
countries, including North Vietnam. So, let 
him clariCy what he meant about tho third 
countries in bis press interview. 

Secondly. I would like to  know "hat 
measures he would propose, arter the tIoating 
oC thi. company in Hong Kong, to prevent 
the possibility of switch trade with China, 
what specitIc provision, he would incorporate 
in the agreement with the proposed company. 
They may also be spell oul. 

Thirdly, wbile it may be true tbat tbe 
boQ. Minister wants to be very honest and 
open in hi. trade relations witb other 
countries, China is doioB a lot of smugglinll 
and indirect trade with tbis country througb 
tbe Indo·Nepsl border. That is very well 
!mown, and eyen tbe Delhi market is flooded 
wltb Cbineae IOOds like pens, transisters 
etc. The latest in tbe market is the Red 
Book of Mao's Thoullbts in all tbe laDgu'!lles. 
So, I would like to  know wbat furtber 
steps be would take to prevent this kind of 
smuggling or indirect trade with us, to prevent 
our currency ,oina into their bands and 
beiDa Uled for subversive ~  in our 

own country against our national interests. 

SHRI B. R. BHAGAT: This joint 
IlOmpany wblcb tbe STC will float In 

collaboration with a Hong Kong busineasmen 
is yet to be Conned. In what from it will 
come it is Dot yet known, because It Is just 
an idea that was mooted in my talks there. If 
tbls company is formed. ali theae points 
put forward l1y the hon. Member will 
certainly be taken care oC. but at thiB stage 
we can only say, as I have stated, that our 
policy is not to encourage indirect or 
clandestine trade with any country. HonK 
Kong trades all over tbe world. It il trading 
with almost every country In tbe world We 
have only to look around tbe world to see 
what are tbe tbird countries in whlcb this 
joint company will have prospect., and 
where trading advantaaes will accrue. AU 
the details can be sorted out wben the 
company is floated and safeguards can be 
taken at tbat stage; it is premature to 
speak about tbem now. 

The later part of tbe question was : how 
we arc going to prevent clandestine trade 
through a tbird country, say. Nepal. That 
is tbe relevance of my statement. We bave 
said positively tbat we are aplnst ali sucb 
clandestine trade, of thinss coming from 
China through Nepal or any otber third 
country. We speak from our experience. 
Wbere a country harms our economic 
interests througb the land border, we bave 
given a statement a number of times how 
we arc trying to prevent that tbrouah our 
land customs and all that. We have a large 
land border. Even tbers we bave Itrell/lth· 
ened the measures to prevent that. Apin I 
sball say tbat is the relevance of the 
,tatement. We are not in favour of any 
sucb clandestine trade. 

'IT IIm'f ~ ~ ~  : 

~  ~~  ~ ~  it GJ) ~ it; 

;;m<r ~ ~ ~~ ~ dC ~  ~ ~ 
~ G)'orrit 'I'll: q ~ t I ~~ ~~ 
~  >it ~ ~  ~ I ~ flfi ~ 

~~~ it ~  if 'lIT'Wf Q- ~ ~ 

~ ~ ~~ ~ 

~~ ~~~  ~ 
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PAPERS LAID ON THE TABLE 

Fourth Five Year Plan 

THE PRIME MINISTER, MINISTER 
OF FINANCB, MINISTBR OF ATOMIC 
ENERGY AND MINISTER OF PLA.N-
NING (SHRIMATI INDIRA GANDHI) : 
I beg to lay on the Table a copy of "Fourth 
Five Year P!an 1'169-74". [Plaud In 

Library. Su No. LT--3549/701 

Annual n ~ or the Post Graduate 
Institute of Medical EducatIon n~ 

Rescarch, Lhandlgarh 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D, R. CHAVAN) : On behalf of Shri 
K, K Shah, I heg to lavon the Table-

(I) A copy of the Certified Accoul ts 
of the Poot Gradoilte Institute of 
Medical Education and Research, 
Chandigarh, for the "ear 1968-(,9 
tORether ",ith the Audit Report 
(hereon, \lnder ~ n (4) of 
section 18 of the Post·Graduslc 
In.tillI"te of Medical Education and 
Research, Chandirarh Act. 19 6. 
[Plac,din /.lIra'y Sre No. LT--
35501701 

Report of the Indian lJelegstion of 
Ihc W.H,O. ~ n  Commlftee 

(2) A copy of the Report of the Indian 
Delegation to tile Twenty-second 
session of the W,H.O. Regional 
Committee for Soulh-East Asis. 
held at Kathmandu from 291tl 
September to 5th OClob!r, 1969, 
[Placcd In Library. ~  No. LT-

3551/701 

RI,iew and Annual Report or tbe 
Lobrlzol India Ltd, Bombay 

SHRI D R. CHAVAN: I beg to lay 
on the Tallie a copy .... ch of tbe fol!(1wing 
papers under sub's<clion (1) of section 619A 
of the Companies Act, 1956 :-

(I) Revbv by the Government on the 
workln. of the Luhrizel India 
Limited, Bombay for the year 
1968-69. 


